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Civil Appeal  No(s).  2823/2012

U.P. STATE BRIDGE CORPORATION LTD. & ANR.          Appellant(s)

                                VERSUS

SURENDRA KUMAR DIXIT (D) THR. LRS.                 Respondent(s)

 
Date : 25-09-2025 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE PRASHANT KUMAR MISHRA
         HON'BLE MR. JUSTICE VIPUL M. PANCHOLI

For Appellant(s) Mr. Naman Vashishtha, Adv.
                   Ms. Mithu Jain, AOR
                   
                   
For Respondent(s) : Mr. Sanjay Kumar Visen, AOR
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

1. In terms of the letter circulated by learned counsel for the 

appellant for adjournment, matter stands adjourned.

2. List the matter after two weeks.

(KANCHAN CHOUHAN)                               (MANOJ KUMAR)
SENIOR PERSONAL ASSISTANT                     COURT MASTER (NSH)
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